IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date

01

.08.2024

ABLAPL (Se
COURT
64515/ 101.08.2 |- SARAT BATL- lat
L oona . loza 736572 |pasH C. ggb 2 |order ptd. 2024-07-29 | e
024 2)
' ABLAPL (Se
COURT
64516/ 101.08.2 |- SARAT at
2 5024 024 7366/2 DASH C. I(\)IED 2 |Order Dtd. 2024-07-29 No-
024 2)
' ABLAPL (se
COURT
64517/ (01.08.2 |- SARAT at
3 1ona |02 736872 |pasH C. ggb 2 lorder Dtd. 2024-07-29 e
024 2)
| BLAPL- COURT (Se
4 |04518/101.08.2 [,)5) » |SARAT C.0. |NO. 2 lorder Dtd. 2024-07-30 [PATRT jat
2024 (024 DASH 1 No-
024 OLD
6)
' ABLAPL (se
COURT
64519/ (01.08.2 |- BAIL- lat
5 1hona . 024 1671, (G SRHOO [C. ggb 2 |order ptd. 2024-07-30 | e
024 11)
ABLAPL COURT (Se
¢ |04520//01.08.2 - G SAHOO |C.0. NO. 2 |Order Dtd. 2024-07-30 at
2024 (024 3244/2 " lonn : No-
024 11)
' ABLAPL (Se
COURT
64521/ (01.08.2 |- at
7 loos  looa 3312/ K DAS C. ggb 2 lorder Dtd. 2024-07-30 e
024 11)
[ ARLAPL (se
COURT
64522/ 01.08.2 |- BATL- lat
8 |ora  looa 3321/ |G SBHOO [C. ggb 2 [order Dtd. 2024-07-30 | e
024 10)
[ ABLAPL (Se
COURT
64523/ 101.08.2 |- BAIL- |at
9 |oora loza 4663/ (6 SRHOO [C. ggb 2 |order ptd. 2024-07-30 | -
024 12)
1064524/ [01.08.2 [ABLAPL |GR PATRA [C.O. [COURT |Order Dtd. 2024-07-30 [BAIL- |(Se




11

12

13

14

15

16

17

18

19

20

21

22

2024 024 - NO. 2 1 at
3027/2 OLD No-
024 5)
ABLAPL (Se
COURT
64525/ 101.08.2 |- PK BAIL- |at
2024 024 3314/2 |MOHANTY gfb 2 |order Dtd. 2024-07-30 |, No-
024 4)
64526/ (01.08 LR COURT ;ie
sora . loza T158/y PK NAYAK ggb 2 |order Dtd. 2024-07-30 e
024 4)
ABLAPL (Se
COURT
64527/ 101.08.2 |- BAIL- |at
s0ra loza 7208/, PK NAYAK ggb 2 [order Dtd. 2024-07-30 | e
024 7)
ABLAPL (Se
COURT
64528/ 01.08.2 |- PK at
2024 |024 7509/2 IMALLICK gib 2 |Order Dtd. 2024-07-30 No-
024 7)
ABLAPL (Se
COURT
64529/ 01.08.2 |- MR at
2024 024 7513/2 |[ROUTRAY ggb 2 |order Dtd. 2024-07-30 No-
024 7)
(Se
BLAPL- COURT
64530/ [01.08. SAMARENDR at
sova . loza 7266/2 [0 Sy NO. 2 |order Dtd. 2024-07-30 e
024 OLD -
(Se
BLAPL- COURT
64531/101.08-2 1555675 |5 Das NO. 2 (Order Dtd. 2024-07-30 [o0107 @t
2024|024 2 No-
024 OLD
7)
(Se
BLAPL- COURT
64532/ 101.08.2 15599 /5 |1, acHARI NO. 2 |Order Dtd. 2024-07-30 0107 |2F
2024 (024 2 No-
024 OLD
7)
(Se
cMP- COURT
64533/ 101.08.2 790 50 |kk saHU NO. 2 |order Dtd. 2024-07-30 at
2024  |024 No-
24 OLD
7)
(Se
WP (C) - COURT
64534/101.08.2 115305 |k sanoo NO. 2 |order Dtd. 2024-07-24 at
2024 (024 No-
2024 OLD
7)
ABLAPL (Se
64535/ (01.08.2 |- COURT at
soaa . loza 900/ GR PATRA ggb 2 |order Dtd. 2024-07-29 e
024 7)
ABLAPL (Se
COURT
64536/ 01.08.2 |- BATL- |at
2024 024 2691/2 B DAS gib 2 |Order Dtd. 2024-07-30 5 No—
024 9)




23

24

25

26

27

28

29

30

31

32

33

34

35

64537/ 01.08 LR COURT ;ie
sorn  loza 28002 [KSHTISH ggb 2 lorder Dtd. 2024-07-30 e
024 9)
64538/ |01.08 S COURT ;ie
soon . loza 2802/ KSHITISH ggb 2 lorder Dtd. 2024-07-30 e
024 9)
ABLAPL COURT (Se
64539/ 01.08.2 |- Y DAS NO. 2 |Order Dtd. 2024-07-30 2t
2024 |024 7486/2 oim : No-
024 9)
ABLAPL (Se
COURT
64540/ 101.08.2 |- PK at
2024 024 1367/2 [MOHANTY gib 2 |Oorder Dtd. 2024-07-23 No-
024 9)
(Se
BLAPL- COURT
64541/ 101.08.2 | (7855 ks MISHRA NO. 2 |Order Dtd. 2024-07-30 |So107 |2F
2024 |024 1 No-
024 OLD
3)
BLAPL- |AMLAN COURT (Se
23222/ 8;408’ 12046/ |SHAKTT NO. 2 lOrder Dtd. 2024-07-31 iAIL' Eg_
2023 |PAUL OLD o)
BLAPL- COURT (Se
64543/ 101.08.2 |, 5; 55, PRATAP NO. 2 |Order Dtd. 2024-07-31 o107 [2F
2024 |024 SAHOO 1 No-
2023 OLD 5
CRLMC- COURT crimI |(5€
33224/ 82408' 4249/2 |R CH ROUT NO. 2 Order Dtd. 2024-07-31 |NAL ;t_
023 OLD MISC 1?
(Se
WP (C) - COURT WRIT
53225/ 8;408' 27278/ EAgAK NO. 2 |Order Dtd. 2024-07-31 |BRANC ;t_
2023 OLD H-5 ©
23)
CRLMC- COURT crimI |(5€
64546/ 01.08. BISWABHUS at
024 looa 4685/2 | 7 anra NO. 2 |order Dtd. 2024-07-31 [NAL o
023 OLD MISC 6?
CRLMC- COURT crimr | (5€
53227/ 8;408' 4150/2 |J P KAR NO. 2 Order Dtd. 2024-07-31 |NAL EE_
023 OLD MISC |3
(Se
CRLMA- COURT
64548/ 01.08. s s BATL- |at
s02a . loza 108/20 |0 00 nn NO. 2 |order Dtd. 2024-07-31 | e
23 OLD
4)
CRLMC- [BIJAY COURT CRIMI |(Se
23229/ 82408' 3171/2 |[KUMAR NO. 2 |Order Dtd. 2024-07-31 [NAL |at
022 ROUTRAY OLD MISC |No-




[ %)
CRLMC- COURT crimI |‘5€
36(52>507107-08:2 14937 /5 |SUVENDY NO. 2 |order Dtd. 2024-07-31 NAL [3°
023 OLD MISC )
N (Se
CONTC- COURT
37(64551/101.08-2 1)) 575 5. DEO NO. 2 Order Dtd. 2024-07-26 | ol at
2024 |024 MPT  |[No-
023 OLD
4)
N (Se
CONTC- COURT
3g|04552/101.08.2 150, /5 |p. BEHERA NO. 2 |Oorder Dtd. 2024-07-26 |ONTE |at
2024 (024 MPT  |No-
022 OLD
4)
N (Se
CONTC- COURT
64553/ 101.08. S.R. CONTE |at
39 000 looa 7447/2 |00 NO. 2 |order Dtd. 2024-07-26 |--" 2"
022 OLD 5
[ WRIT
BRANC |(Se
WP (C) - COURT H at
40 ;33224/ 8;408' 40185/ Drjl(.)EANTY NO. 2 |Order Dtd. 2024-07-24 |(DIVI [No-
2021 OLD STON 117
BENCH |)
-3)
[ (Se
CONTC- COURT
41 |04555/101.08.2 [0 000 1y s. DEO NO. 2 |Oorder Dtd. 2024-07-26 |ONTE |at
2024 (024 MPT  |No-
023 OLD
4)
N (Se
CONTC- COURT
4204556/ 101.08.2 1154 5 |y 5. DpEO NO. 2 |Oorder Dtd. 2024-07-26 |ONTE |at
2024 |024 MPT  |No-
023 OLD
4)
[ (Se
CONTC- COURT
64557/ (01.08. J.J. CONTE |at
43 2024 024 1227/2 . NO. 2 |Order Dtd. 2024-07-26 MPT No—
022 OLD
5)
__' CRLREV (Se
COURT
64558/ 101.08.2 |- SANJEEV at
44 2024 024 356/20 UDGATA NO. Order Dtd. 2024-07-30 No-
10
24 5)
[ (Se
CONTC- COURT
64559/ 01.08. P.K. CONTE |at
45,050 looa 1383/2 | ol NO. |order Dtd. 2024-07-26 |--7" 2"
017 10
2)
64560/ (01.08 gRLREV COURT ;ie
46,050 looa 21220 |5 MOHANTY Tg. Order Dtd. 2024-07-30 -
24 2)
64561/ 01.08.2 |CREREV lsankmT COURT CRIMI |(Se
47 2024 024 - KANUNGO NO. 8 Order Dtd. 2024-07-30 |NAL at
152/20 : REVIS |No-




n | v
(Se
WA- WRIT
64562/ 101.08. P.C. COURT at
181,02, 105a 1192/2 |- o0 N g (0rder Dtd. 2024-07-30 |APPEA |-°_
024 L
3)
[ CRLREV CRIMT | (Se
64563/ 101.08.2 |- COURT NAL at
49 5024 024 261/20 S NAYAK NO. 8 Order Dtd. 2024-07-30 REVIS |[No-
24 IoON  [1)
[ CRLREV CRIMI |(Se
SANTOSH
64564/ 101.08.2 |- COURT NAL at
2015024 024 236/20 ﬁgﬁiw No. g |Order Dtd. 2024-07-30 |ppyrs yo-
24 ToN  [1)
[ (Se
WP (C) - WRIT
64565/ 101.08. DK COURT at
51,050 looa 10163/ |0 0oy N, g |order Dtd. 2024-07-30 |BRANC °°_
2024 H-6
36)
N WRIT
wp (C) - |PR-SIDDHA ERANC ;ie
52 |04566/01.08.2 1) o n , [RTHA COURT | der Dtd. 2024-07-29 |(DIVI |No-
2024 (024 KUMAR NO. 8
2024 [0 SION |112
BENCH |)
-2)
N (Se
WP (C) - WRIT
5304567/ 101.08.2 [y 3070/ s pash COURT | Ger Dtd. 2024-07-30 |[BRANC |2*
2024 024 NO. 8 No-
2024 H-6
25)
__' CRLREV CRIMI |(se
64568/ (01.08.2 |- P.K. COURT NAL  |at
2412024 024 187/20 |[MOHANTY No. g (Order Dtd. 2024-07-30 |ooyrs Iyo-
11 TON  |4)
N (Se
WP (C) - WRIT
5564569/ 101.08.2 |1 o500 ) lag panDa COURT | der Dtd. 2024-07-30 |[BRANC |20
2024 (024 NO. 8 No-
2024 H-8
40)
__' (Se
WP (C) - WRIT
5604570/ 101.08.2 1) o105/ |pk BARIK COURT | der Dtd. 2024-07-30 [BRANC 2T
2024 (024 NO. 8 No-
2024 H-6
16)
N (Se
WP (C) - WRIT
57|04571/101.08.2 1 o000/ IRk MEHER COURT | der Dtd. 2024-07-30 [BRANC °F
2024 (024 NO. 8 No-
2024 H-6
16)
[ (Se
WP (C) - WRIT
5g (045727 101.08.2 110010/ Iy RoUT COURT | Ger Dtd. 2024-07-30 [BRANC |2C
2024 024 NO. 8 No-
2024 H-6
16)
[ WP (C) - WRIT |(Se
64573/ /01.08. SP COURT
59 2024 024 17497/ SAMANTA NO. 8 Order Dtd. 2024-07-30 |BRANC |at
2024 H-1 No-




N 5
(Se
WP (C) - COURT WRIT
60 (645747 101.08.2 151 19,5 |pc Das NO. 2 |Oorder Dtd. 2024-07-29 |BRANC |°F
2024 |024 No-
024 OLD H-3
11)
[ (Se
WP (C) - COURT WRIT
61 23225/ 8;;108' 16147/ [R SAMAL NO. 2 |Order Dtd. 2024-07-29 |BRANC ;t_
2024 OLD H-2 8?
[ CRLREV CRIMI |(Se
62 (04578/|01.08.2 |~ EiBEKANAN COURT |order Dtd. 2024-06-21 Lok |2t
2024 024 205/20 MAHAPATRA NO. 6 : REVIS |No-
24 TON 1)
[ (Se
WP (C) - WRIT
6304579/ 101.08.2 1309,5/ |5 Nayak COURT | der Dtd. 2024-07-30 [BRANC 2T
2024 024 NO. 6 No-
2020 H-5
32)
[ (Se
WP (C) - WRIT
gq 04580/ 101.08.2 1,0/ o |s k. pasn COURT | Ger Dtd. 2024-07-30 |[BRANC 2T
2024 |024 NO. 6 No-
2012 H-6
25)
[ (Se
WP (C) - WRIT
6504581/ 101.08.2 [, ) 20 ls pag COURT | der Dtd. 2024-07-30 [BRANC 2T
2024 024 NO. 6 No-
2024 H-6
35)
[ (Se
WP (C) - WRIT
64582/ 01.08. R.K. COURT at
66 2024 024 17613/ BEHERA NO. 6 Order Dtd. 2024-07-31 |BRANC No-
2024 H-3
28)
[ (Se
WP (C) - WRIT
64583/ (01.08. B.K. COURT at
67 lona loza 13647/ |5 ° No. ¢ |order ptd. 2024-07-30 |BRANC °°_
2024 H-6
25)
[ (Se
WP (C) - WRIT
64584/ 01.08. S.K. COURT at
68 5024 024 42100/ SUNDARY NO. € Order Dtd. 2024-07-30 |BRANC No-
2023 H-8
42)
[ (Se
WP (C) - WRIT
64585/ (01.08. J.c. COURT at
69 ona loza 42100/ |- 2= No. ¢ [order Dtd. 2024-07-30 [BRANC |T°
2023 H-8
42)
[ (Se
WP (C) - WRIT
7004586/ 101.08.2 1)\ 501 /5. navak COURT | der Dtd. 2024-07-30 [BRANC °F
2024 |024 NO. 6 No-
2024 H-6
36)
[ (Se
WP (C) - WRIT
71 |04587/101.08.2 1, /521 ) Ip. samar COURT | der Dtd. 2024-07-30 [BRANC 2T
2024 (024 NO. 6 No-
2024 H-6
36)
. |64589/ [01.08.2 [wp(C)- COURT o oo WRIT [(se
72 5024 024 14370/ S. NAYAK NO. 6 Order Dtd. 2024-07-30 BRANC lat




2024 H-6  |No-
36)
[ (Se
WP (C) - WRIT
73(64590/101.08-2 114370/ b, samar [c.0. SOYRT lorder ptd. 2024-07-30 |BRanc 2T
2024 |024 NO. 6 No-
2024 H-6
36)
B CRIMT |(Se
CRLA- |GOPAL
64591/ |01.08. COURT NAL |at
745024 lo2a 1094/2 |PRASAD C.0. |yo. 7 |0rder Dtd. 2024-11-05 |, ho. |
023 JENA
L 9)
[ (Se
WP (C) - WRIT
75(64592/101.08-2 114373/ |5, navar [c.0. SOYRT lorder ptd. 2024-07-30 |BRANC 2T
2024|024 NO. 7 No-
2024 H-6
36)
[ (Se
WP (C) - WRIT
7604593/ 101.08.2 1) 1393, b, samar [c.0. SOURT lorder ptd. 2024-07-30 [BRANC [T
2024|024 NO. 7 No-
2024 H-6
36)
[ (Se
CRLMC- COURT
64594/ (01.08. B.K. at
7 |500a " loga 2471/2 28 C.0. NO. 2 |order Dtd. 2024-09-11 e
024 oLD
36)
B CRLMC- COURT crimr |(5€
78 (52599/101-08-2 127072 K- C.0. |NO. 2 |order Dtd. 2024-07-31 NAL |2°
024 OLD MISC 7)
B CRLMC- COURT crimr |(5€
79 53226/ 053082 227272 B K- C.0. |NO. 2 |order Dtd. 2024-09-04 NAL |2°
024 OLD MISC 7)
B CRLMC- COURT crimr |(5€
80 33227/ 82408' 2293/2 [0: 5 C.0. |NO. 2 |order Dtd. 2024-07-31 NAL |2°
024 OLD MISC 7)
B CRLMC- COURT crimr |(5€
81 53229/ 02:0%% 2274/2 |p.B.ROUT [C.0. NO. 2 |Order Dtd. 2024-08-28 NAL (20
024 OLD MISC 7)
[ (Se
CRLMC- COURT
g 04600/101.08.2 1,55, /5 6. samoo [c.0. [NO. 2 |order Dtd. 2024-07-31 at
2024|024 No-
024 OLD
7)
[ (Se
BLAPL- COURT
g3 (04601/101.08.2 |57 g7 |1, MOHANTY [c.0. [NO. 2 |order Dtd. 2024-07-30 PRILT 3T
2024 |024 1 No-
024 oLD
2)
[ (Se
CRLMC- COURT
64602/ |01.08. M.K. at
84 2000 |0 2494/2 | 0 - [c.0. NO. 2 |order Drd. 2024-09-18 e
024 oLD
2)
18564603/ [01.08.2 [BLAPL- |[R R DAS [C.O. [COURT |order Dtd. 2024-07-30 [BAIL- |(Se




86

87

88

89

90

91

92

93

94

95

96

97

2024 024 7187/2 NO. 2 1 at
024 OLD No-
2)
CRLMC- |LAXMT COURT (Se
23224/ 8;408' 2551/2 |CHARAN NO. 2 |order Dtd. 2024-07-31 ;t_
024 BEHERA OLD 2?
(Se
BLAPT,~ COURT
64606/ 101.08-2 1745355 |5 5 swaIN NO. 2 |Order Dtd. 2024-07-30 S°1R7 |2t
2024 |024 1 No-
024 OLD
6)
(Se
CRLMC- COURT
64607/ 101.08-2 |, 60 /5 |k .R. JENA NO. 2 |order Dtd. 2024-07-31 2t
2024 024 No-
024 OLD
6)
(Se
WP (C) - COURT
53528/ 8;408’ 17866/ |L D SAHU NO. 2 |Oorder Dtd. 2024-07-30 EE_
2024 OLD
6)
CRLMC- COURT crimr | (5€
53229/ 05:0%% 2610/2 [B. DAS NO. 2 (Order Dtd. 2024-07-31 NAL 2%
024 OLD MISC ||
(Se
WP (C) - COURT
64610/101.08.2 |1 0000 |k saHOO NO. 2 |order Dtd. 2024-07-31 at
2024 |024 No-
2024 OLD
5)
CRLMC- COURT crimT | (€
gggil/ 8;408’ 2313/2 |S. BARIK NO. 2 Order Dtd. 2024-07-31 |NAL EE_
024 OLD MISC )
64612/ 01.08.2 |"E (O~ lkanTHAMAN COURT ;ie
2024 024 18034/ I SAHOO NO. 6 Order Dtd. 2024-07-31 No-
2024
2)
(Se
CRLMC- COURT
64613/ 101.08.2 |91 /5 |5. BEHERA NO. 2 |Order Dtd. 2024-09-18 at
2024 024 No-
024 OLD
2)
CRLMC- COURT crimr | (5€
23224/ 052082 12302/2 |s. BARIK NO. 2 |order Dtd. 2024-07-31 NAL [3%
024 OLD MISC )
CRLMC- COURT crimr |(5€
23225/ 8;408' 2388/2 ;&HANTY NO. 2 Order Dtd. 2024-07-31 |NAL ;t_
024 OLD MISC 2?
CRLMC- |ANTMA COURT crimr | (€
64616/ 01.08. at
004 loza 2385/2 [KUMART NO. 2 |order Dtd. 2024-07-31 [NAL o
024 DET OLD MISC

2)




(Se

CRLMC- COURT CRIMI
gggi7/ 025082 238372 3o 8: C.0. |NO. 2 [order Dtd. 2024-07-31 NAL |2°
024 OLD MISC |,
(Se
WP (C) - COURT
64618/ |01.08. R K at
s0oa . loza 18159/ | o puor [C-O. NO. 2 Order Dtd. 2024-07-31 e
2024 OLD >
(Se
WP (C) -
64620/ |01.08. M K COURT at
20oa  looa 18094/ | oy No. g |order Dtd. 2024-08-20 e
2024
2)
ABLAPL (Se
64621/ 101.08.2 |- G.JAYASIN COURT at
2024 |024 2184/2 |cH ¢ No. ¢ |Order Dtd. 2024-07-30 No-
024 2)
(Se
CRLMA-
64622/ 101.08. COURT BATL- |at
20oa . looa 108/20 |H K PATRA (C.O. |- *" _ lorder Dtd. 2024-07-31 | -
23
4)
ABLAPL (Se
COURT
64623/ 101.08.2 |- JYOTTRANJ at
2024|024 6833/2 |AN SAHOO |°° ggb 2 |order Dtd. 2024-07-16 No-
024 4)
64624/ 01.08 oERAE COURT ;ie
2098 looa T15g/2 |3 K NANDA C. ggb 2 lorder Dtd. 2024-07-23 -
024 4)
ABLAPL (Se
COURT
64626/ 101.08.2 |- BATL- |at
0oa oz 7435/ M R SAHOO C. ggb 2 [order Dtd. 2024-07-30 | .
024 3)
64627/ |01.08 EnAE COURT ;ie
2024 loza Jaag/o K K NATH [C. ggb 2 lorder Dtd. 2024-07-30 e
024 3)
(Se
WP (C) - COURT WRIT
33328/ 82408' 14669/ ﬁéHANTY C.0. [NO. 2 |order Dtd. 2024-07-30 |BRANC ;z_
2024 OLD H2
ABLAPL (Se
COURT
64629/ 101.08.2 |- S K at
s0oa . looa 7451 /2 IBEANIADEG [C-O+ NO- 2 [order Dtd. 2024-07-30 e
OLD
024 6)
CRIMI |(Se
64630/ [01.08.2 [CRDAT |BIJAYALAX COURT NAL  |at
2024 024 644/20 |MI C.0. |5, 5 |Order Dtd. 9999-12-31 | U ho. |
24 TRIPATHY :
L 11)
BLAPI— (Se
64631/ |01.08. M K COURT
2024 024 3228/2 MOHANTY C. NO. 5 Order Dtd. 2024-07-30 ;z_




n . | T
WRIT
BRANC |(Se
WP (C) - H at
1164632/ |01.08. G.K. COURT
14030/ Order Dtd. 2024-07-31 |(DIVI |No-
1 2024 |024 004 | |SUNDARAY NO. 5 s1on 106
BENCH |)
_1)
[ WRIT
BRANC | (Se
WP (C) - H at
1164634/ [01.08. G.K. COURT
5029/2 Order Dtd. 2016-04-19 |(DIVI |[No-
2 2024 024 ole SUNDARAY NO. 5 s1on 114
BENCH |)
-2)
ABLAPL ;ie
1164635/ (01.08.2 |- R K COURT
3 12024 024 7512/2 |MISHRA No. 5 Order Dtd. 2024-07-30 No
114
024
)
WRIT
BRANC |(Se
WP (C) - H at
il 53526/ 8;408' 16933/ iAEiDA ;gURg Order Dtd. 2024-07-29 |(DIVI |No-
2024 : STON 113
BENCH |)
_2)
[ WRIT
BRANC |(Se
WP (C) - H at
él 23327/ 8;408' 17828/ IN. SAHOO EgURg Order Dtd. 2024-07-30 |(DIVI |No-
2024 : STON 101
BENCH |)
-1)
[ (Se
BLAPL- at
11(64638/ (01.08. A. K. COURT
s bosa  loza 2955/2 [0 No. 5 [order Dtd. 2024-07-30 No
024 101
)
WRIT
BRANC |(Se
WP (C) - | AKSHAYA H at
%1 gégzg/ 8;408' 17821/ |KUMAR EgURg Order Dtd. 2024-07-30 |(DIVI |No-
2024 |DORA : STON 101
BENCH |)
-1)
N BLAPL- |TAPAN (Se
- 23230/ 052082 13864/2 kuMmr COURT lorder prd. 2024-07-30 [PRTET AT
024 NAYAK : 5)
[ WP (C) - WRIT |(Se
11 |64641/ (01.08. S.K. COURT
9 2024 024 23210/ BARTK NO. 5 Order Dtd. 2024-07-30 ERANC ;‘;_




(DIVI 101
SION )
BENCH
-1)
ABLAPL ;ie
64642/ 101.08.2 |- JADUNATH COURT
2024  |024 2804/2 |PRADHAN No. 5 Order Dtd. 2024-07-30 No=
101
024
)
WRIT
BRANC |(Se
WP (C) - | AKSHAYA H at
23233/ 82408' 17846/ KUMAR ;gURg Order Dtd. 2024-07-31 |(DIVI |No-
2024  |DORA : SION 101
BENCH |)
-1)
ABLAPL (Se
AMLAN
64644/ 01.08.2 |- COURT BAIL- |at
094 loza 4272 EiéiTI No. s [order Dtd. 2024-07-30 | e
024 6)
ABLAPL (Se
64645/ 101.08.2 |- BIJAYANAN COURT at
2024|024 7430/2 |DA DASH No. 5 (Order Dtd. 2024-07-30 No-
024 6)
(Se
WP (C) -
64646/ 01.08. COURT at
s0oa . loza 17943/ |A MOHANTY NG, 5 [order Dtd. 2024-07-30 e
2024
6)
(Se
WP (C) -
64647/ 01.08. COURT at
2024 looa 17883/ |RR DAS No. 5 [order Dtd. 2024-07-30 e
2024
6)
64648/ (01.08 AR lsarag COURT ;ie
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